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awarded by the Oil Companies are 
reserved for various sections of th1: 
society. No security deposit is taken 
from them.

(d ) LPG  distributorhips have al-
ready been awarded to the candidates 
belonging to Scheduled Castes (5), 
physically handicapped (2) and unemp-
loyed graduates (4).

Shortage of Power in Karauataka

535. SHRI T. R. SH A M A N N A : 
W ill the Minister of ENERGY be 
pleased to state:

(a ) has I t  come to the notice of 
Central Government that there is sh-
ortage of power in Karanataka State 
which is affecting trade, industry and 
agriculture;

(b ) necessary steps taken by the 
Central Government to make Karnat-
aka self-sufficient in power;

(c ) the progress made in respect of 
two thermal projects at Bangalore and 
Gulbarga; and

(d) do Government propose taking 
early steps to take up and complete 
the projects early?

THE M INISTER OF ENERGY (SHRI 
A. B. A. GHANI KH AN  CHAUDH- 
U R I): (a ) Karnataka is at present fac-
ing power shortage. The energy avail-
ability in the State is about 20 MU 
per day including assistance from nei-
ghbouring States as against it require-
ment of about 25 MU per day In 
order to meet the deficit, the State has 
imposed power cuts of 10-33-113 per cent 
on energy consumption and 10 to 30 
per cent on peak demand on HT in-
dustrial consumers with demand of 
above 200 K V A  w„e.f. 7th Januay” -
1982. Demand cut was enhanced sub-
sequently to 10-45 per cent on HT in- 
dustris, w.e.f. 4th March, 1982. 
There Is no cut on agricultural con-
sumers.

(b ): In order to improve power av- 
ailbility in the State, an aditional capa-
city of 1517 MW js under construction 
in the State; out of which 790 MW w ill 
be commissioned during the period
1982— 85. The primary responsibility 
for project implementation, including 
ensuring adequate flow o f funds rests 
with the State Government. The Cen-
tral Government is rendering assist-
ance through intensive monitoring, se-
curing coordination with equipment 
supliers and railways and allocation 
of essential nputa ike cement, stel and 
aluminium.

(c ) No proposals have been received 
from Karnataka state for setting up 
thermal' power plant at Bangalore and 
Gulbarga.

(d ) Does not arise.

Raids on Petrol Pumps in Northern. 
India

*536. SHRI N. E. HORO: W ill the 
Minister of PETROLEUM, CHEMI-
CALS AND  FERTILIZERS be pleased 
to lay a satement showing;

(a ) whether Government have con-
ducted any raids on the petrol oumps 
in Northern India during the last three 
years;

(b ) if so, the number of petrol pumps 
on which raids were conducted for ad-
ulteration of petrol and diesel;

(c ) the particulars of petrol pumps 
whose petrol and diesel was found 
adulterated and whether any action 
was taken against them; and

(d ) if so, tfie details thereof?

THE M INISTER OF PETROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHRI P. SHJV SHANKAR); (a ) to
(d ). The information is being collect-

ed and win be lafd on the Tabte a) 
the Sabha.




